2520 Condenadbin
. R0y 50| =08 4056

CHE

This Review Application for reviewing the order dated 8.6.2007 passed by
Hon’ble Sri AK. Singh , Member (A) (Since retired) in O.A. No. 403/2006 has been
filed after expiry of the period of limitation.

In view .of .the full Bench...decision. of Andhra..Pradésfi High-Court  in G.
Narasimha Rao Vs..-Regional. Joint Director.of School ‘Education, Warrangal and .
others 2005 (4).SLR ~720, Tribunal has no power -to condone the delay: in filing'the -
Review. Application. Moreover, . .grounds . for review _are also..not such on which |
review can be entertained, So,- the Review Application is_rejected .asfg\rriibarred.‘ ... -
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